FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
DARSH PHARMACHEM PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor DARSH PHARMACHEM PRIVATE LIMITED
2. | Date of incorporation of corporate debtor 28/04/2016
3. | Authority under which corporate debtor is | Registrar of Companies, Ahmedabad
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U24309G]J2016PTC091721
Identification No. of corporate debtor
5. | Address of the registered office and principal | Plot No.-632/633, Mahemdabad-Nadiad Highway Village
office (if any) of corporate debtor Varsola, Ta Mahemdabad, Kheda, Mahemdabad, Gujarat-
387130, India
6. | Insolvency commencement date in respect of | 08t October 2026
corporate debtor
7. | Estimated date of closure of insolvency | 6stApril 2027
resolution process
8. | Name and registration number of the | Mr. Manish Kumar Bhagat
insolvency professional acting as interim | IBBI Registration No. - IBBI/IPA-001 / IP-P00856/2017-
resolution professional 18/11438
AFA VALID UPT0 31/12/2026
9. | Address and e-mail of the interim resolution | B-1204, Shilp Corporate Park, Rajpath Rangoli Road,
professional, as registered with the Board Next to Aaron Spectra, Bodakdev, Ahmedabad-380054
mbhagat2003@gmail.com
10.| Address and e-mail to be wused for | B-1204, Shilp Corporate Park, Rajpath Rangoli Road,
correspondence with the interim resolution | Nextto Aaron Spectra, Bodakdev, Ahmedabad-380054
professional darshpharma.cirp@gmail.com
11.| Last date for submission of claims 22" October 2026 =
12.| Classes of creditors, if any, under clause (b) of | NotApplicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13.| Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors in
a class (Three names for each class)
14. (a) Relevant Forms and (a)  https://ibbigov.in/home/downl
(b) Details of authorized representatives | (?) ~ NotApplicable
are available at:

Notice is hereby given that the Hon'ble National Company Law Tribunal, Ahmedabad Bench has ordered the
commencement of a corporate insolvency resolution process of the DARSH PHARMACHEM PRIVATE
LIMITED on 08 October 2026.

The creditors of DARSH PHARMACHEM PRIVATE LIMITED, are hereby called upon to submit their claims
with proof on or before 22rd October 2026 to the interim resolution professional at the address mentioned
against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised
representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

BHAGAT

Interim Resolution Professional - Darsh Pharmachem Private Limited
IBBI Registration No. - IBBI/IPA-001 / IP-P00856/2017-18/11438

Date: 11.10.2026
Place: Ahmedabad

AFA Valid up to: 31/12/2026
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SUNDAY, OCTOBER 11, 2026
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DARSH PHARMACHEM PRIVATE LIMITED

| 281472015
Fiegistrar af Companies, Ahmedabad

| UZA309G 201 GPTCOZ TR

| Plot Mo, 6324533, Mahemdabad-Nadiad Highvay

‘illze Varsola, Ta Mzhemdabad, Kheda,
Mahemdabad, Gujarat-387130, Indla

| OB Desaber 2026
| Gth April 2027

[ Mr, Marsh Kumar Bhagat

IBRI Résgestratin Mo, -
IBALTPA-0N 7 1P-PODASA0TT-TRM 1430

[AFAVALID LIP TO 311 272026
| B-1204, Snip Comporate Park, Bajpath

Fargoli Road, Nest i faran Specr, Bodakiey
Ahmedshad-3R0054
mbhagat0) 38 gmail.com

| 8-1204, Ship Covporate Pank, Aajpath Rangak

Reazd Nest 1o faron Specina, Brdakdey
Ahenilabec-380054
darshpharma.cinpigmail com

| 22nd Octaber 2026

Nt Applicabie

| Nat Appliczbis

.‘IH:I HHDS'.'.WDbI.E’D‘l’.IﬂIWH’EI'ﬁ]I‘.ﬂmIﬁ

1) Mol Applicakie

Motice (5 hereby glven that the Hon'ble National Company Law Tribunal, Ahmedabad
Bench has ardered the commencement of 8 corparate insalvency resalution process of
{2 DARSH PHARMACHEM PRIVATE LIMITED cn 08th Oclobar 2026

The creditors of DARSH PHARMAGHEM PRIVATE LIMITED, are hareby cailed upon to
submit their claims with proof onoor before 22nd October 2026 to the inferim resolution
profassional at Ehe address mamioned against antry Na. 10

The financial craditors shall submit theer clairms with oo by elechicnes means anlky, All
pther creditors may submit the clalms with proofin person, by post or by electronkc means

A financial creditor bedongéng to a class, as lstedagainst the entry Mo, 12, shall indicate iz
¢hoica of autharised represaentative from among the theae insclency professionaks listed
against entry Moo 13 10 act as avtharised represantative of the class [specity class] in Form
GA.

Gubmission of false ar misleading proofs of claim shall altracl panalties,

MANISH KUMAR BHAGAT
Interim Resolution Professional — Darsh Pharmachem Private Limited
Dale: 11.10.79076 IBB1 Registration Ma, - IBBITPA-001 / IP-POORSE2017-18/11438

Place: Ahmedahad AFA Valid wp fo; 31122026
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